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[Shri Prithibi Majhi) 

town in this august House on 27th February, 
1986, and I had clearity mentioned about the 
danger which might repeat again after 1950. 
But I am very sorry to note that the scheme to 
combat erosion and danger to the Dibrugarh 
town is still waiting for approval by the 
Central Water and Power Research Station, 
Pune, since 1976 or so. I do not know how 
long it will take. I am compelled to beheve 
that the scheme would be approve J and 
executed after the total devastation and 
submersion' of Dibrugarh having more than 
two lakhs poulation. Madam, I want to quote 
the reply given by the hon. Minister in regard 
to this Special Mention in  1986. 

"Flood control and anti erosion measures 
are generally planned and executed by the 
State Governments from their respective 
budgets. However, considering the 
magnitade and the complexity of the 
problem, the Central Government is 
providing loan assistance to the Government 
of Assam for implementation of the flood 
control and anti-erosion measures in the 
Brahmaputra Valley. The Brahmaputra 
Board has also teen set up by the Central 
Government to prepare a Master Plan for 
control of floods and bank erosion in the 
Brahmaputra Valley having regard to other 
beneficial uses. 

In regard to the protection of Dibrugarh town, 
as you are aware, the State Government  had    
executed   an--erosion measures from Maijon 
on the upstream to Mohonoghat on the 
downstream in a stretch of 8 Km  which  have 
been extended about 3 Km upstream upto 
Mot-hcla.   The   Scheme     prepared    by  the 
State  Government for     combatine    .ne 
erosion problem upstream of Mothola in a 
further streth of 5 Km has since been rodified   
with   an     estimated    cost   of Hs.  523.66 
lakh? on  the basis of    the model studies 
carried out by the Central Water and Power 
Research Station and is presently under 
techno-economic scrutiny in the Central Water 
Commission. After the  Scheme gets  accepted 
in  the  plan 

subject to availablity of India, the execution 
could be taken up." 

Madam, the scheme was submitted in 1968 
or so and it is still pending. How many years 
will it take for approval and when will it be 
executed ? 

Madam, the flood situation in Assam is 
very, very grade. It is not a question of the 
hide and seek game of the Cenual and the 
State Governments It is not a question of any 
political party. It is a question of saving lakhs 
and lakhs of people and enormous property. It 
is even a question of damage to some glorious 
and progressive cities and towns like Gauhati, 
Dibrugarh of Assam. I, therefore, urge upon 
the Government to be very serious about the 
floo.i situation in Assam and take measures to 
tame the mighty liver Brahmaputra in order to 
save lakhs of 1'vOple, property and the 
progressive towns situated on the bank of the 
Brahmaputra. 
SHRI DHARAN1DHAR BASUMATARI 
(Assam) : Madam, I associate myself with the 
views expressed by the hon. Member. I 
request the Government to take immediate 
steps to control the Hoods in the mighty river 
Brahmapuln. Non-development of Eastern 
District of Uttar  Pradesh 
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Damage to Government and private property 

in Sikkim due to earthquake 

SHRI KARMA TOPDEN (Sikkim) : Madam, 
Deputy Chairman, all hon. Members are aware 
of the severe earthquake that hit North-East 
India and Nepal about a week ago. It caused 
large scale damage to life and property in 
certain areas of Bihar. The Central 
Government rushed assistance to the 
unfortunate victims there. The Prime Minister, 
other Central Ministers, prominent Congress 
(I) leaders and opposition leaders have all 
visited the affected areas of Bihar to oversee 
the relief works and to give support and 
comfort to the sufferers. Government aid and 
aid from various voluntary organisations 
continues to be rendered to these areas. More 
assistance needs to be given. Sikkim has also 
suffered major damage from the same earth-
quake. However, as Sikkim is a tiny State in 
the remote corner, happenings there do not 
provoke much interest in the rest of the 
country and often go unremarked. Therefore, 
Madam, through you I wish to draw the 
attention of the House to the extensive damage 
caused by last week's earthquake in Sikkim 
also, particularly in those areas bordering 
Nepal. Many public and private buildings, a 
few ancient monasteries, a number of 
hospitals, schools and power installations in 
different parts of the State have sustained 
serious damage. The State Government 
Secretariat, the Assembly House, the Raj 
Bhawan, the Police Headquarters and other 
major buildings in the capital Gangtok have 
developed huge cracks. Over 735 houses have 
been damaged and 71 houses have been 
evacuated and the people moved. Worse, the 
vibrations of the earthquake combined with 
heavy monsoon rains have caused landslides 
all over the State, damaging roads, bridges and 
culverts. These landslides have become daily 
occurrence  since  the  earthquake. 

Sikkim is entirely dependent on the Natio-
nal Highway No. 31 and her internal net-
work of roads for all transport, supplies and 
communications. Thus the earthquake 
repercussions have affected the entire State. 
Even the relief work is made difficult due to 
blocked roads, and helpers have to walk to 
the affected areas in heavy rains. To add to 
these miseries, the State is cut off nearly 
every day from the rest of the country due to 
landslides on the main highway, which is 
Sikkim's only link with the outside world. 
Supply of essential commodities to the State 
has been badly affected. Already, there is 
food shortage in the State. The Chief 
Minister has set up a cell for monitoring 
relief operations and has asked for Central 
aid. The State Administration has been fully 
geared up to meet the situation. However, 
Sikkim is a small State   with   scarce   
resources. 

I, therefore, through you Madam, request 
the Government of India to sanction 
immediately an ad hoc grant to Sikkim for 
meeting urgent relief works. I also request 
the Government of India to send a team of 
experts to Sikkim immediately to make an 
on the spot assessment of the extent of 
actual damage and to provide adequate 
funds for all the repairs and restoration 
works that may be required. 

Refusal by Doordarshan to telecast a film on 
Jayaprakash Narayan's life 

 


